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to such conditions as may be
specified  in the  notificdtion,
exemnpt ﬁ'?mhcﬂzc opemumorof all
or any of t jons of an

provis y

(a) any establshment to which
this Act apphes i, in the
opinion of the appropriate
Government.  the rulesof its
provident fund with
to  the rates of contribution
are not less favourable than
those specified 1n  section 6
and the employees are also m
enjoyment of other provident
fund benefits which on the
:.vboh;1 are r;;;t lews ﬁh\mmhk
to the employees than the
benefits provided under ths
Act or .my Scheme in relation
io the employees in any other
establishment of a similar
character ; or

(b

=

any establishment if the
employees of such ukablinl}-
ment arc in enoyment o
' benefits in lh\‘Jnniuﬂ' of
provident fund, pension or
gmtmty and thr appropriate
overnment is of opinion that
such benefits, separately or
r:nntl are on the whole not
ployees th o e oenchn
then the ts
provided under this Act or
any Scheme in relation to
employees m any other estab-

ter"
(c) & (d). The Public,  Accounts
Committee (1978-79) has in its 110th
t made some obeervationsfrecom-
mendations in this regard and these
are being examined.

P idloine for Maari

7628. SHRI CHHITUBHAI GAMIT:
SHRI D. D. DESAIL:

Will the Minwter of HEALTH AND
FAMILY WELFARE be pleased to state :

whether it is a fact that tha Govern-
of Gujarat has extended its co-opera-
hwth:&nﬂﬂﬂweg’mmtwdwewh
ﬂwm malaria
a compound of indigenous herbs and
the efficacy of the ha:hemorpmvnl
ddoubt with hundreds field
blood samples of mmiatia
pniams akmundthemdrdm was
used :

{(b) if so, the details regarding this
qmedwnnd:dne.md

| 3

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RABI RAY : (a) to (c). No

for the development of Ayur-

medicine for malaria has been re-

ceived from the Government of Gujarat
by the Government of India.

g:e Central Council o for l:‘.iesauchopdm

yurveda and Siddha have devel a
compound namely Kuberaksha the
treatment of Malara.  Clinical trills
on this drug have bt'fn taken up by the
Councl  through Tnstututes/Centres
Units in diffsent Statﬂ The Govern-
ment of India are keenly awating the
final conclusions about the cfficacy of this
drug emerging from the chnical tnals
bemng carned out.

I Class Oomplimentary Pass

4629. SHR1 RAJSHEKHAR KO-
LUR : Will the Minister of RAILWAYS
be pleased to state:

(a) whether it isa tact sthat the former
President of India Shn V V., Giri had
applied for a first class complimentary
pass;

(b) of so, whether the complimen
pass has bren iwmued accordingly ;

(¢) if not, the reasons, thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

SHRI SHEO  NARAIN H
( c) Onc first class )all h&‘h)

lmmtlré card pass was issusd to
SthV iri with his wife available
ACG mdﬁmemdmtmmd
. upte 21 N
On the ¢ wd:mmém the mo-
quest from Shri V. V. Giri for its renewal
wnotagmtmautunotmmdby
the revised guidelines which were also
placed before Parliament.

l.mwﬂi:nuoc!fw&-
mittee on tionnl Ewmploymetit
Service

y630. SHRI M.V,
KHARA MURTHY
SHRI A R. BADRINARAYAN:
SHRY P. M. SAYEED :
SHRI DHARMVIR VASISHT :
SHRI JYOTIRMOY BOSU :

Willthe Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state :

(a) whether conversion of e
service, mtﬁn of wpun‘tlc Emuihtry od'
Manpgwer anning an oymetit
at the Centre with
ments in the States and @





